299 Remrt of the Department
Report of the Committee
on Petition
melice (viii Amendment) Rules, 1992,
under section 38 of the Drugs and Cos-
melics Act, 1940, together with a delay
statment thereon.

(iv) A copy (in English and Hindi) of the
Ministry of Health and Family Welfare
(Department of Health) Notifications
G.5.R.No. 30(E), dated the 25th January,
1993, publishing the Corrigendum 1o
G.S.R.No. 904(E). dated the 2nd Decem-
ber, 1992, regarding the Drugs and Cos-
metics (vii Amendment) Rules, 1992,
together with a delay statement
thereon. [Placed in Library for (iii) and
(iv). See No. LT-4476/93].
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' REPORT OF THE COMMITTEE ON
PETITIONS
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RE-DEMAND FOR TAKING IMMEDIATE
ACTION IN USHA DHIMAN CASE

THE DEPUTY CHAIRMAN: Shrimati
Sushma Swars)

SHRI GURUDAS DAS GUPTA (West
Bengal) : Madam,. . Itisnot a Zero Hour mat-
Jex, Madam

SHRIMATI SUSHMA SWARAJ (Haryana) :
Madam, what is this?

'THE DEPUTY CHAIRMAN : Tt is regard-
ing what?

[RATYA SABHA]  Re

Demarid for taking 300
action in Usha Dhiman

Case
SHRI GURUDAS DAS GUPTA : Madam, I

was saying that a Jointl Commillee was
[ormed...

SHRIMATI SUSHMA SWARAJ: Madam,
you identified me frst.
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